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Mr. Speake.r: 'fhe question is: 

"That this House agrees with 
the Sixtieth Report of the Com-
mittee on Private Members' Billa 
and Resolutions presented to the 
House on ,the 23rd March, 1860." 

The motion war adopted. 

16'111 Ian. 

RESOLUTION RE: RENAMING OF 
ANDAMAN AND NICOBAR 

ISLANDS-con1d. 

Mr. Speaker: The House will now 
resume further discussion of the Re-
1I0lution moved by Shri Subiman 
GhOSe on the 11 th March, 1860 re-
garding renaming of Andaman and 
Nioobar Islands. 

Out of 1 hour allotted tor discussion 
of the Resolution, 22 minutes have 
already been taken up. 

Shri Tridib Kwnar Chaudhuri may 
continue his speech.. 

Shri TrIdlb Kumar Cbaadhuri 
(Berhampore): Mr. Speaker, Sir, the 
other day I was just going to explain 
why Netaji Subhash Chandra Bose 
selccted these two names: 'Sehid 
Dwip' and 'Swaraj Dwip' tor 'Anda-
man' and 'Nicobar'. It is well known 
that the penal settlements in Anda-
man and Nicobar at Port Blair have 
been the graveyard of many fighters 
of freedom, but it is not generally 
known that the And.arnan penal settle-
ment was started in order to lodle 
the prisoners of Indian Mutiny, the 
lIrst war of independence of India, 
Although the project tor a penal set-
tlement in the Andaman was formed 
in 1855, the Government could not pr0-
ceed with that scheme. The scheme 
waa interrupted by the Indian Mutiny 
of 1851, our national war of inde-
pendenoce. But as soon aa .the revolt 
waa broken it became more than ever 
urgent tor our British rulers to pro-
vide tor sud!. a settlement, a penal 
1I!'ttlement, CIllo ICCOWlt of the great 
Dumhill' 01. ~era AD their handa. 

And4"",n and Nieobar 
I,IIm<Y 

The Imperial Gazetteer saliS: 

"The Mutiny of 1851 threw a 
large number ot mutineers, de-
serters and rebels on the hands 
of the Government with whom it 
was dift\cult to deal; and In 
November that year it was final-
ly decided to send them to Anda-
mans.1I 

Thus, it will be seen that the Anda-
mans are really associated, in a sense, 
with the hallowed memory of the ftrst 
war of independence, and it was the 
soldiers ot our ftrst freedom battle who 
were really IodIed there and many 
of them never returned from that 
settlament. It was those ftrst pioneers 
of our treedom who fo~ht for Swaraj 
with" their blood and who were the 
ftrst Sahids who lit the torch of tree-
dom by their selt-immolation whose 
names Netaji Subhas Chandra Bose 
wanted to be immerta\ised in that 
spot, on the soil ot India, where the 
flag of treedom was firast unfurled. So 
it is only mete and proper that these 
islands should be renamed. 

Then decades after the mutiny, 
when the modern ages came in and 
our movement tor political indepen-
dence be,an, the first Sahids, the ftrst 
aoldiers, were sent there to serve their 
terms 01. penal servitude for the crune 
of having dared to rise acBinBt im-
perialist rule. Those well-known 
names in the history of our freedom 
movement are legion. They had been 
in Andamans and many ot them have 
not returned from that spot. So, it we 
look at it tram the point of view 
ot perpetuatinll the historical memory 
of our modem fighters tar freedom, 
then a!1IO, it is only mete and proper 
that the islands should be renamed 
in the way that Netaji suggested. 

I milht refer mre to the way the 
An.daman administration is bein, 
carried on and. the spirit of de-nation-
alisation wbich is still eontinuinl 
there. I will cite to YOU certain D8JIlee 
at plac ... the ZI8JIIIIB aI. 1ahsIla, ~ 
and t.ownIbI.pe In tile Andamaas. 
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You will be surprised to learn that 
there are still these names there: 
Aberdeen tahsil, Wimberley Ganj, 
Stewart GalIj, Gollinpur, Knappuranl, 
Herbert&bad, Taylarabad, Caddie 
Ganj, Port Mouat, DWldas Point, 
Hope Town, etc. These names are 
strewn all over the islands. There is 
hardly anything to show that herc, 
it was, on the soil of India, that the 
first flag of freedom was unfurled. It 
has been forgotten that here it was 
in these islands that the administrat-
ion of free India Government, the 
independent Indian Government, set 
up by N etaj i Bose, began to fWlction. 
So, we beg of the Govenunent that 
they should take all these facton 
into consideration and rename the 
iBlands as 'Sahid Dwip' and "Swaraj 
Dwip' as was proposed by Netaji 
Subhas Chandra Bose. 

But I hav" my doubts whether the 
Government will renam" these islands 
like that. You know that there has 
been an agitation for long about the 
statues of foreign rulers and viceroys 
and the people who suppressed our 
freedom movement with the power 
of the sword. Statues of all those 
people still adorn our capital city, 
the streets and SQuares of the capi-
tal city of New Delhi and other pre-
sidency towns in this COWltry, and the 
Government have taken no stepB 
to remove .th.- signs of humiliation 
of our nation or to instal the really 
glorifying statues of our national 
leaders in their place. That is why 
I have my own doubts whether the 
Government will be willinll to agree 
to this propoA!. 

Nevertheless, considering the fact 
that the proposal to rename the 
islands as 'Sahid Dwip' and 'Swaraj 
Dwip' came from 110 eminent a fighter 
far freedDm, the If'!8t ..... of India, 
Netaji Bose, considering the fad that 
in Andamane and Nicobar the first 
martJnw of our eountry spilt their 
blOOd tar Swaraj ani!. taqIrt UI to 

Islands 
tIrink in terms of Swaraj in those 
early day& and considerinll the tact 
that other fighters of freedom who 
travelled on their trials and walked 
on their trails also lost their lives in 
the Ande.ma.ns, I hope that Govern-
ment would agree to comider our 
propose.J and accept the resolution. 

Shri KalIka SiDgh (Azamgarh): Sir, 
the propoA! to name the Andamans 
and Nicobar Islands as 'Swadesh 
Dwip' and 'Swaraj Dwip' or even as 
'Sahid Dwip' minimises the meaninj( 
of Swaraj, Sahid and Swadesh. I 
would have quite understood the 
meaninj( of Swaraj, Swadesh or Sahid 
if the proposers had just stated that 
the whole of India, including the 
Andaman and Nicobar Islands, should 
be renamed 'Swadesh', 'Swaraj' or 
'Sa:hid' or something like that. But 
to suggest that these tiny islands in 
the Bay of Bengal should be renamed 
as 'Swadesh Dwip' or 'Swaraj Dwip' 
would be really mlnimiai~ the mean-
ing of Swa.raj and Swadesh. 

Then there is another reason why 
I oppose this resolution. The name 
'Andamans' has been coming in his-
tory for as long as period, as, I think, 
India itself. I was just lookinl into 
the Encl/clopaedic Britannica and 
there it was mentioned that Ande.-
mans was really 'Hanuman'. They 
have said that it was named after 
Hanuman, the great monkey. I think 
Hanuman in his time, in the past 
history, was somethinll like Columbus. 
He might have visited so many ia-
lands 011. the seas and this island also 
might have been named after him. 
Marco Polo had visited these islands 
in about the 12th century. He b8II 
given a very bad description about 
the islands which, the later historia:na 
say, does not tally with the real 
facts. 

'''n1ey have no king nor any 
lord and are like wild beasts. 
Both males and women cover 
themselves with nothi~ what-
ever in the world. 'lbeY bave no 
hDua, no law nor order. They 
are very cruel people end tIIeF 
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very Willingly eat men raw, all 
those they can catch, provided 
tIbey are not of their people." 

That is what Marco Polo has said, 
because he was sent by Kublai Khan, 
who himself was a ereat cannibal. 

Shrl M. C. lain (Kaithal): How did 
he escape? 

Shri KaUka SlDch: I am quoting 
from a book in which Marco Polo has 
been quoted what he wrote in the 12th 
-.tury when he visited Andamans. 
He was sent by Kublai Khan ,to many 
East-Asian countries. So, when he 
happened to visit Andaman and 
Nicobah islands, he pve a descrip-
tion like that. But Jater hilItorians 
have said that Mareo Polo was quite 
wrong. It is just like the descr'ption 
which Europeans gave to so many 
island. in order to occupy them and 
assert that they really civilised those 
island.. In this very book, which a 
European gentleman Maurice has 
written, he has said: that after the 
Hindus and Islamic people went there, 
their customs and manners remained 
the same and it was only when the 
British went, they civilised those is-
lands. It was with that motive that 
Marco Polo gave that description. It 
ill said in this book as follows: 

"They had millenniums of ex-
perience behind this view, which 
has been proved correct, for after 
staving off the daniers of Hindu 
civilization and, in the centuries 
following Polo, of Islamic ci vilis-
ation, they were incorporated in 
the British Empire, prevented from 
eating forl!lgner8, encouraged to 
wear at least some cloths, sub-
jected to alien in1Iuences which 
profoundly shocked them and 
told that their most sacred beliefs 
were rubbish, with the result 
that they are now moribund." 
I aoo do not qn!e with the des-

cription given. But I just quoted that 
only to point out that It is the only 
place where there were very ancient 
peopl" who sometimes Inhabited 
India, ChIna aDd these Islands in the 
seu. In India, a cbange-over took 

AndAt7I4ft and Nicobaf' 
I.lands 

place and in China aoo there had 
been large migrations. But in these 
Andaman and Nicobar island., the 
people who marmed them stuck to 
tbose Islands. 

Then, aga.in, it we say that India 
Rilould now change their names as 
Swadesh and Swaraj, I think it will 
give some meaning which the people 
of that island may interpret other-
wise. Some person from that island 
might arj(Ue that Swaraj means self-
government for Andamans and 
Swadesh means it is independent of 
India, which ·is Bharat. So, these 
names will give a meaning whick 
may be interpreted otherwise by the 
islanders themselves and later On it 
may complicate matters. So, we 
should be very cautious when we try 
to change the name of these island.. 

As for the suggestion that they 
should be named after the suggestions 
of Su bhas Chandra Bose, I agree that 
the views of Subhas Chandra Bose 
should be given due consideration. 
But we have to look to so many places 
in India i1:se1! tor that, because it is 
not only Andamans and Nicobars 
that we have to look to for renaming 
as Shaheed or Swadesh. There are 
vast regions in India which we can 
name as Shaheed or Swadesh. So, 
the matter is not easy to be just 
finished with renaming these islands. 

I also oppose the proposal to change 
the name for the reason that it may 
have been named after Hanuman. 
Andaman is not named by British 
people as suggested by the previous 
speaker while mentioning Herbertbad. 
Stewartgunj, etc. Some people might 
have thought that Andamans is just 
like some such name given by some 
European. It is really Hanuman or in 
Malay 'Handuman' wrongly pronounc-
ed by the Europeans as Andamans 
and that is what is mentioned In the 
Encyclopaedia Brita.nnica. So, that 
has got some meaning. There may 
be so many people wedded to reli-
gion who might say it is a religious 
interference to rename it as Swadesh 
or Swaraj when it i. named after 
Hanuman, who is the ,.eat ancestor 
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of monkeya or the ancestor of 
whole human world. 

the 
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1.1471da 
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~~~~~f.I;tiw~~ 
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The MlDJBter fII State ID tile MIDIa-
try of Home Main (Shri Daw): The 
question as to whether the name of 
Andaman and Nicobar islands has to 
be changed has been before the Gov-
ernment for a number of years, nearly 
12 years. This question wu first 
raised in 1948.' Then Government 
pointed out that in view of the his-
torical tradition till then, it would 
not be proper or advisable to change 
the name at all. 

Again, the same question was raised 
on the ground-as one han. Member 
made reference-that Subhash 
Chandra Bose had named Andaman 
and Nioobar islands as Swaraj and 
Shaheed islands. A reference was 
actually made. A question was B8k-
ed on the floor of the then Provisional 
Parliament and an answer was given 
by Shri Vallabhbhai Patel that Gov-
ernment had no such intormation SO 
far as the naming of the two islands 
was ooncerned. 

Subsequently, the same question 
was raised and a point was made on 
the floor of this House that these 
islands should be named after 
Subhash Chandra Bose. When this 
question came up before the House, 
Sardar Vallabhbhai Patel drew the 
attention of the hon. House to the 
views of Shri Sarat Chandra Bose, 
the brother of Subhas Chandra Bose, 
who had publicly stated It would be 
an Insult to the name of his brother 
to associate his name with these is-
lands. Then alain, the same ques-
tion was raised and Shrl C. Raja-
gopalachari, who was the then Min-
ister of Home Affairs, Informed 
Parliament In 1951 that Government 
had no such proposal at all. The 
matter was again raised when we 
bad • lonl dIscwIsion on the States 
Re-organtsatlon Bill and then the 
Government's point of view was made 
clear In th_ terms by the Home 
MInIster, and I would 1I1te to read It 
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.88 it would be of use to the House. 
He said: 

''The succestion that has been 
made here will receive consider-
ation, namely, as to whether Anda-
man and Nicobar IaiandB s.hould be 
re-named at all, and if at. all they 
were c<>inc to be re-named, what 
should be the name or what should 
be the names of these islands." 

·Tbese islands are of two groups, 
Andaman group one and Nicobar 
group another, and there are a num-
ber of islands. So, that question will 
reeeive consideration when and if 
that question has to be considered at 
all. That is what the Home MInister 
has stated. 

The suggestiOn that has been made 
here will oreceive consideration and 
we will examine from various aspects 
whether a change can appropriately 
be made. If a chanCe can be made, 
then we will see what name should 
replace Andaman and Nicobar. There 
is nothing controversial about it and 
we have certainly no desire to miss 
the opportunity to show respect for 
8ubhas Babu. But a number of names 
have been suCgested. So the whole 
question will have to be considered 
carefully before any change can be 
made; IIDne can be made just now. 

Sbrl Kallka Slnrh: May I know 
wbether any proposal to associate thl!' 
name of Hanuman is under consider-
ation? 

Sbrl Datar: My hon. friend is very 
ingenious. He has found out certain 
materials from old history to prove 
his case. But we are not aware whe-
ther .t was named aftl!!r Hanuman 
at all, and at present there is nO 
proposal to CO back even to the name 
of Hanuman. Because, for a number 
of years these islands are known by 
these names, Andaman and Nicobar 
islands. It is IIDt a question of givins 
• new name, or changing the name 
til a city or a 1JOwn. Even with reo 
card to ithat, the Government of 
India's polley is very cleer. We have 
informed the State Governments that 
if at all there is IUI7 need for chaDc-

Alldalll4n aM Nicobar 
lslaw 

ing a name, it should be considered 
fully and, ftnally, the Government of 
India's views also should be taken in-
to account, because it is quite likely 
to introduce a number of difficulties. 
[f there are changes in the namea, 
then naturally, as the House is aware, 
there would be diftlculties in the 
Postal Depa.-.tment and the railways. 
Tberefore, the general policy is that 
Government are slow to change tile 
names of towns and villages, much 
more so of an area like Andaman and 
Ni.cobar Islands. 

When this question again had to be 
considered, we made a reference to 
the Advisory Council, to the Chief 
Commissioner of Andaman and Nico-
bar I&lands. There also the whole 
question was considered and they 
did not come to any conclusion at all. 
Therefore, under these circumstances, 
as the hon. Member from Andaman 
and Nicobar has himself pointed out, 
all of us are fully agreed that, so far 
as martyrs are concerned, we ought 
to have an adequate memorial for all 
those martyrs, because it is they who 
worked for the emancipation of India. 
Therefore, Government are with the 
hon. Members and the ~ammon people 
that the utmost respect should be 
shown to these people, because it ia 
they who have brought independence 
to India. 

May I also point out to this House 
that the Government of India are 
now actuallY c"""iderinc the question 
as to whether in Delhi, the capito I 
of India, there o~t to be a memorial 
to the martyrs from 1857 to 1957. So, 
that question is also before the Gov-
ernment and that proposal is under 
active consideration. Under these 
circumstances, especially wben there 
has been such an opposition from the 
local populatiOn of Andaman and 
N>cobar islands, then we should rather 
be slow to make any chanCes. 

So tar as the chances are concerned, 
three names have been sugcested; one 
ill "Swadeah Dwip", another "Swa~ 
Dwip" -..d the third "Saheed Dwip . 
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Sbri TrIdIb Kumar Chaudharl: On 
a point of personal explana.tion. I 
moved my amendment only becauae 
due to inadvertance the word 
"Swadesh" was used when actually 
what he wanted was "Saheed". It is 
act.ual1y at the instance of my hon. 
friend that I moved my amendment. 

Shri Datar: Anyway, these three 
names are before the House and it is 
OUr duty to exam.1ne the propriety or 
otherwise of these three amendmen ts. 

~mIfir~ (~):~ 
1fil:T«, Iff:T 'liT riilfl: t I 

Shri Datar: May I point out thai 
there is no signiftcance in ealline 
them "Swadesh Dwip" and that it 
will render them susceptible to the 
mistaken impression that my hon. 
friend has pointed out? Secondly, 
"Swaraj Dwip" is also practieall.l the 
same. So far as uShaheed DWIP" is 
concerned, as I have pointed out, there 
have been many martyrs in diff ... .."t 
parts of India, and there have been 
many places associated with the mar-
tyrdom of a number of great martyrs, 
whose seTVices have brought Swar8.i 
to India. Therefore, whenever any 
memorial has to be raised, then it 
ought not to be in respect of a far-
flung island, but it should be on the 
mainland itself and all of us should 
take whatever steps are necessary to 
!lee that the memorial is adequate 
and the memorial has been placed at 
such a place that all the IndIans can 
derive ~ therafrom. 

Then my hon. friend has pointed out 
that it should be named after Subhas 
Babu. So far as that question is con-
cerned, we have got the viewl of his 
own brother. So far as Subhu 
Babu is concemed, aU of us reveTe 
his great name. Therefore, If at 811 
and whenever a memorial has to be 
IftIC'ted, it has to be adequate and it 
has to be .. near to us &I pouible, 
beeauae it ought to fuUy refted the 
pat _ of reverence, the creat 
_ of veneration that the ... hol. of 

AnddmAn I1nd Nicobl1r 
IalGnds 

IndIa has for lUm. Under the .. cir-
cumstances, I r"il"'t that the Go .. -
ernment c8NllOt accept this proposal 
I would request the hon. Member to 
withdraw it, if that were possible, 
instead of allowing it to be defeated. 

Sbri Sablmaa GhoH (Burdwan): 
No, Sir, I am not, because I am not 
convinced by the arguments that have 
been put forward by the hon. Minister. 
Because, he wants to say that when 
there W&l a proposal to name it after 
Subhas Babu, his brother resented it. 
Naturally, he will resl!lli\ it. It is not 
a question of IIADlinII it after Subhas 
Babu. Subhas Babu lived in spite of 
this Government and he has carved 
a place in history, side by side with 
that of Kana Pratap and ShivRJi. 
To remember his name it is not ne-
cessary that these two islands should 
be named after Subhas Babu. Nat-
urally, that has been resented to by 
his brother. But what I have put 
forward is ..... . 

Sbri Ka1Ika 8iD1h: I think the hon. 
Kember has not understood the poillt 
of the hon. Minister. An island need 
not be named after Subhas Babu, 
because Subhas Babu's name is associ-
8Ited with the whole of India. There-
fore, it was thought not to name the 
is1ands after him. 

Mr. DepIlty-8peaJr.er: 'nIere is one 
thing. If the residents of those is-
lands do not approve of It, then we 
ahould take their sentiments 8lso into 
consideration. 

8br1 81lbimaD GboH: Regardinr that 
also I wilh to say whether that senti-
ment has got any value. According to 
Government'. own st.utistics, the 
original inhabitants of the islands 
have dwindlecl and have DOW co.ne 
to 1,000, and the rest are inhab.ted by 
tile settlers. More than 10,000 East 
Bengal refugees have been Bettled 
there. Naturally, they form a bir 
majority &I compared to the original 
inhabitants of the island. I am not 
trying to ... ound the feellnp of l1li7-
body. My Intention in tabllnr this 
Resolution ..... this. Theae are the 
two territories lint -.quered by tha 
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INA Azad Hind Fauj and after COD-
quering they named them. 

To celebrate that victory 1 want 
that these islands should be aiven the 
name that was given by the Azad 
Hind Fauj. It was not done by Subha& 
Babu. It was done by Azad Hind 
Fauj. If the hon. Minister aays that 
he does not know whether these were 
named as Sahid Dwip and Swaraj 
Dwip, I shall refer him to the book 
written by one Union Deputy Minis-
ter, namely, Shri Shahnawaz Khan, in 
which he has categorically stated that 
these islands were named as Sshid 
Dwip and Swaraj Dwip. Now how 
can the hon. Minister say that they do 
not know it? That is absolutely a 
very good device for avoiding it. Can 
he say that one of his colleagues has 
written sOlnL>thing which is false? I 
referred to the British writers. They 
have also written that the INA after 
conquering these islands named these 
.... Sshid Dwip and Swaraj Dwip. 

What I submit is this. Will the 
Government be able to efface from 
history the names of INA or its 
Supreme Commander? If that is the-re, 
it will automatically corne from very 
many books written by the hon. Min-
ister and other notable persons, name-
ly, that these two territories were 
first named as Sahid Dwip and Swaraj 
Dwip. I am not trying to wound the 
feelings of the settlers or anybody. 
There is nothing of that kind. 

The capital is named as Port Blair. 
Why are we very fond of that Euro-
pean name? Archival Blair went 
there in 1788. The East India Com-
pany sent him to start a settlement. 
The capital town has been named 
after him as Port Blair. But we are 
very fond of European names. 

Shrl MllhanI7: The hon. Minister 
is not listening. 

Shrl Braj JIaj 81qh (Firozablld): 
we are very fond of European names. 

Mr. DepaI7-8peaker: The hon. 
MInister is not listening because he 

And47114n and Nlcollh,. 
l.landa 

knowa that he shall have no oppor-
tunity to reply now. 

Shrl Datar: My hon. friend Is 
bringing in new arawnenta in hi4I 
reply. 

Shrl 8ablmaa GIIme: No, I am not 
bringing in new argumenta. You 
bemg an hon. Minister and too big a 
person have not done me even little 
justice by going through my apeech 
that I delivered on the last occasion. 
Then I had advanced that argument. 

Mr. Deputy-Speaker: Then it is 
only repetition. 

811r1 Sablmaa Gh_: That repeti-
tion also is not without any fruitful 
purpose because the hon. Minist.r has 
not read it. 

Mr. Deputy-Speaker: He may con-
clude now. 

Shrl Datar: Why does he make 
tYese personal references? 

Shri Sablmaa Ghose: The names of 
many institutions are being changed. 
In Calcutta, Harrison Road is known 
to every child. It has been named as 
Mahatma Gandhi Road. The name 
has been changed. That has created 
confusion. 

An Bon. Member: Why not change 
this also? 

Shrl Sablmaa G~: In course of 
time that confusion will be removed. 
But when the question of naming the 
Andamans comes he says that it will 
create confusion. What kind of con-
fusion it will create I fail to undcr-
stand. The Europeans named our 
oountry as India. But when we 
fumed our Constitution we said 
IndIa, that is, Bharat. We wllnted 
our own name. We do not want to 
go by the name of India lone. It 
is for this reason that I said that 
Andaman be named as Sshid Dwip, 
that, is, Martyrs' Island, and Nicobar 
Jpland be named as Swaraj Dwip, 
ihal is, the Island of Independence. I 
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do not think there is any confusion, 
any sentiment or anything or that 
kind in that. It is only to commemo-
rate the victory of the Azad Hind 
Fauj by whom these islands were 
conquered. If there is any confusion 
Dr any wounding of the feelings. it i. 
of the hon. Minister's and nobody 
eh!e's. 

Mr. Deputy-Speaker: Let us re-
move that confusion now. 

The MiDJater of ParUamenlar7 
Affairs (Shrl Satya NuaYIID SInha): 
Time is up. 

Mr. Deputy-Speaker: Has he con-
cluded? 

Shri Subiman Ghciee: What I had 
originally thought was that I shall 
not withdraw the Resolution. But 
I think that the Government is not 
adamant in not accepting it and keeps 
an open mind. I thought that the 
Tripuri episode had been forgotten 
but I think up till now that has not 
b£.m forgotten. In view of that I 
withdraw the Resolution. 

Mr. Deputy-Speaker: Is Shri 
Chaudhuri willing to with,draw his 
amendment? 

Shrl TrIdIb Kumar Challdhurt: Ye., 
Sir. 

Mr. Deputy-Speak.er: Has the hon. 
Member the leave of the House to 
withdraw his amendment? 
The amendment WaB, btl leave, toith-

drawn. 
Mr. Deputy-Speaker: Has the hon. 

Member the leave of the House to 
withdraw his Resolution? 
The R.solution was, bll tea". with-

drawn. 

lU6 hn. 
RESOLUTION RE. DEVELOPMENT 

OF BACKWARD AREAS IN THE 
THIRD FIVE YEAR PLAN 

standard." 
Shri M. L. Dwlndl (Hamirpur): 

Sir, I beg to move: 
"This House is of opinion that 

while preparing the Draft of the 
Third Five Year Plan special 
attention be paid to ensure that 

Backward Areas in the 
Third Five Year Plan 

the pace of development is greater 
in backward areas than in other 
areas and that this arrangement 
should continue till all the back-
ward areas are uniformly deve-
loped upto a certain basic 
standard" 
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